CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH

0.A.No.102/95

Thursday, -this the 25th day of July, 1996.

"CORAM:

HON'BLE MR JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN

HON'BLE MR PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

V Divakaran,
Senior Telephone Supservisor, :
Trunk Exchange, Kellam, _ - Applicant

By Advocate Mr G Sasidharan Chempazhanthiyil

Vs
17«  Telecom Distrxct Manager,
Kollam.
2. Departmental Promotion Commiftea'

in respect-of Chief Telephone
Supervisors in Group -~ IV
represented by its Chairman,
Office of the Telecom District
Manager, Kollam,

3. Chief General Manager,
Telecom, Kerala Circls,
'Thiruvananthapuram,

4. Director General

' Department of Telecommunlcations,
New Delhi.

S. S Karunakaran,

Chief Telephone Supervisor
Grade-~IV, Trunk Exchangs,
Kottarakkara. _ - Respondsnts

-,

By Advocate Mr Nary Help John David J, Additional Central

\ Governmant Standing Counaal(For R.1 to 4)

By Advocate Mr MR RaJendran Nair(for R.S)

The applxcatlon having been heard on 25.7.36 the
Tribunal on tha same day delivered the following:

‘ '.AZOQQ
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ORDER
CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN
| When thé matter caﬁe up f&r*hearing today, standing}
counsal produced a cqm@unication, Memo No.ST-A/Gr.IV/T03751.
dated 22.7.96 issued by Agsistan; General Managar, Telecom
Di#trict, Kollém to the gffect that applibant has baenlpromqted-
'uiph effact f¥om 1.7.93.‘.Ue record the statement in the mamo
and disposé‘o? the application; Standing counsel will produﬁa
" a copy of tha memo in tﬁe registry. No costs.
6ated, theizsfh July, 1996;
i M o )AQ\. L‘av'au\'maw’

PU VENKATAKRISHNAN .~ CHETTUR SANKARAN NAIR(J)
ADMINISTRATIVE MEMBER | VICE CHAIRMAN
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